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Class XII Exam. 
• etc. (CA) 

Leakage o; papers of CRAITRA 4, 1904 (SAKA) 

(ii) ''In accordance with the pro-
visions of sub-rule (6) of rule 186 of 
the Rules ol Procedure and Conduct 
<>.f Business in .the Rajya Sabha, I 
,am directed to reurn herewith the 
Appropriation (Railways) No. 2 
Bills 1982 whic'h was passed hy ' , 
th~ Lok Sabha at itis sitting held 
on the 17h March. 1982 and trans-· 
mitted to the Rajya S!'!bha for its 
recommendations and to state that 
ttb~s House has no recommendations 
to, make to the Lok Sabha in reea'!"d 
to the said Bill.'' 

' 
12.32 hrs. 
COMMITTEE ON THE WELFARE OF 

SCHEDULED CASTES AND 
SCHEDULED TRIBES 

Sixteenth and Seventeenth Reports 
SHRI R R BHOLE (Bombay 

South Central}: Sir, I beg to present 
the foJ:owing Reports (Hindi and Eng-
lish versions) of the Corn:rnitte:e on the 
Welfare of Scheduled Castes and Sche-
duled Tribes:-

(i) Sixteenth Report on Action 
Taken by Go\'ernment on the recom-
mendations contained in thp Ninth 
Report of the Committee on the Min-
istry of Shipping and Transport 
(Transport Wing)-Reservations for, 
and employment of, Schedule..:l. Castes 
and Scheduled Tribes in Hindustan 
Shipyard Umited. 

(iiJ Seventeenth Report on Action 
Taken by c:r...o,·ernment on the recom-
mendations contained in the Ele-
venth Report of the Committee on 
the Ministry of Railways (Railwny 
Board)-Reservations for, and em· 
ploymen't of, Scheduled Castes and 
Scheduled Tribes in South Central 
Railway and award of petty con-
tracts, parcel booking ~gcnc-ies an<l 
out ::igenc~ Scheduled Castes and 
Scheduled Tribes .in Soutn Central 
Railway. 

£STIMATES COMMITTEE 
Twenty-third !teport 

SHRI S. B. P. P Kl'TABHI 
RAO (Rajahmundry) : Sir, I 

RAMA 
beg to 

present the Twenty-third Report 
(Hindi and English versions) of the 
Estimates Co:nmittee on :he Ministry 
of Commerc~·-Export Promotion. 

12.33 hrs. 
COMMITTEE ON PUBLIC UNDER-

TAKINGS 

Thirty-second Report. 

SHRI BANS! LAL (Bhiwani): Sir, 
I beg to present tbe Thirty-second Re-
port (Hindi and Englisn versions) of 
the Committee on Public Undertakings 
on Action Taken by Government on 
the recommendations con.tajned in the 
Nineteenth Report of the Commit~ee 
on Electronics CorporaUon of India 
L imited (Department cf Atomic 
Energy) . 

CALLING ATTENTION TO l\l!ATTER 
OF URGENT PUBLIC IMPORTANCE 
Reported leakage of severcil question 
papers of Class XII examination of 
All lndia Central Board of Secondary 
Education. 

SHRI EDUARDO FALEIRO (Mor-
mugao): Sir, I call the attention of the 
hon. Minister of Education to the fcl· 
lowing matter of urgent public import-
ance and I request that she may make 
a statement thereon:-

"Reported leakage of se\·eral 
question papers of Class XII exami-
n ation ofthe All !ndia Central Board 
of Sec'<>ndary Education and action 
taken by the Governme:1t in the 
matter." 

THE MINISTER. OF ST ATE OF THE 
MINISTRIES OF EDUCATfON AND 
CULTURE AND SOCIAL WELF AHE 
(SHRIMATI SHEILA KAUL): There 
have been a number of complaints 
ab out leakage of question papers in 
the All India Seni,or School Certificate 
Examina.fion conducted by the Cent-ral 
Board of Secolldary Education. Sume 
of these complaints had nppC':lred in 
the Press also. Reacting prompUy to 
the complaints directly received by it, 
the Board initiated action in time to 
check whether there was leakage ot 


